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Application Details print

Industry Name : MOGHA JI RESORT
Category
Name :
GREEN

Address : VEERPUR KHURD VEERBHADRA RISHIKESH Dehradun
District
Name :
Dehradun

Cap Inv(in Lakh) : 50.0
Net Asset
Value(in
Lakh): 50.0

Consent Type : CTO Certificate
For: reNew

AppId/Caf Id : 2672936/9712
Application
Date :
02/06/2022

Industry Type : Non Industrial

Date Time: 03-06-2022 10:24

Note By: RO( 205 )

Forwarded To: Inspecting Officer 7

Activity: Forward   

Description:

Activity: Inspection  

Description:

 
Date Time: 09-06-2022 11:41

Note By: Inspecting Officer 7(209)

Forwarded To: Inspecting Officer 7

Activity: Forward   

Description:

Activity: Return

Description: pls submit land use certificate

 

Activity: Forward   

Activity: Application Re-Submitted

Note By: (Industry)

Description: we upload required document

Date Time: 03-07-2022 11:09

Forwarded To: RO

Date Time: 04-07-2022 10:10

Note By: RO(205)

Forwarded To: Inspecting Officer 7

Activity: Forward   

Description: Scrutiny, inspection and put up report

 
Date Time: 15-09-2022 11:46

Note By: Inspecting Officer 7(209)

Forwarded To: Inspecting Officer 7

Activity: Forward   

Description:

Activity: Return

Description: Pls upload land use/ conversion certificate.

 

Activity: Forward   
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Activity: Application Re-Submitted

Note By: (Industry)

Description:
we upload bio digestor documents and also upload
joint inspection report of forest and revenue
department. we also upload affidavit for 143

Date Time: 11-10-2023 06:30

Forwarded To: Monitoring Cell

Date Time: 12-10-2023 10:20

Note By: Monitoring Cell(206)

Forwarded To: RO

Activity: Forward   

Description:

 
Date Time: 12-10-2023 12:17

Note By: RO(205)

Forwarded To: Inspecting Officer 7

Activity: Forward   

Description: pls put up report in light of NGT matter OA 305/2022

 
Date Time: 02-12-2023 02:39

Note By: Inspecting Officer 7(209)

Forwarded To: RO

Activity: Forward   

Description: Matter is under consideration, honorable. NGT court.

 
Date Time: 14-12-2023 10:22

Note By: RO(205)

Forwarded To: RO

Activity: Forward   

Description:

Activity: Return

Description:
Matter is under consideration at Hon`ble NGT, Ddecision on CCA shall be taken
accordingly, pls submit file after deceision of Hon`ble court

 

Activity: Forward   

Activity: Application Re-Submitted

Note By: (Industry)

Description: we upload requried document as per query

Date Time: 13-02-2024 10:32

Forwarded To: Monitoring Cell

Date Time: 13-02-2024 10:55

Note By: Monitoring Cell(206)

Forwarded To: RO

Activity: Forward   

Description:

 
Date Time: 13-02-2024 11:00

Note By: RO(205)

Forwarded To: Inspecting Officer 7

Activity: Forward   

Description: pls put up report
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Date Time: 13-02-2024 11:53

Note By: Inspecting Officer 7(209)

Forwarded
To:

RO

Activity: Forward   

Description: IR fwd. for necessary action pls.

Activity: Inspection Closed   

Date of
Inspection:

2024-02-13

Description: In context of M/s Moga Ji Resort, Veerpur Khurd, Virbhadra, Rishikesh, Dehradun, CCA–Fresh
application of the Unit, following facts is submitted:

A. General Detail:

 

I. Unit is engaged in Hotel Servicing with following details:

 

Product Raw Material Manufacturing Process

Room-19 Applied, *

Restaurant-01

-  Hotel Servicing

*16 rooms, 02 hall, for Commercial activity, rest 04 rooms were self-used by the proponent.

II. Last CCA issued to the Unit with validity up to Fresh

 

B. Operational Status: At the time of inspection, Unit & Its Water Pollution Control, Air Pollution
Control systems were operational.

 

C. Water Pollution sources & control measures:  

 

Effluent discharge Pollution Control system /disposal Operational/compliance

Status

Trade/Process effluent:

 

-

-

 

 

 

 

 

-

Domestic effluent:

  5.0 KLD

               Biodigester -

 

D. Air Pollution sources & control measures:
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    Emission Source  Number of
Melting
Furnace/DG
Set

Fuel      Pollution
Control System

Operational
/Compliance

Status 

DG Set: 62.5 KVA

 

01

 

 

HSD

 

Acoustic
enclosure &

Stack.

 

Acoustic
enclosure& Stack.

 

E. Hazardous Waste Management:  Storage Facility: found established; Disposal: -

 

F. Plastic Waste Management:  Storage Facility: found established; Disposal: -

 

G. Application Fee details: Unit has submitted Total amount of Rs. 7000/- fee against CCA fresh fee up
to 31.03.2024. Net Asset Value: Rs. 10 Lac. To Rs. 50 Lac Slab.; Scale-Small; Category: Green.

 

H. Recommendations: As per above site observation Forwarded for necessary action pls.

                                    a- Out side from Reserve Forest Boundary.

                                    b- Distance from river uploaded.

                                    c- Land use applied. Affidavit uploaded.

                                    d- Joint report of forest & revenue dept. Uploaded.

 
Date Time: 13-02-2024 12:15

Note By: RO(205)

Forwarded To: RO

Activity: Forward   

Description:
CCA fresh granted up to 31-3-2024 with conditions to avide final
decesion of Hon`ble NGT in thet matter of OA 305/2022

Activity: Approved

Description: Provisional Certificate has been issued  View Prov
Certificate |

 
Date Time: 15-02-2024 01:06

Note By: RO(205)

Forwarded To: RO

Activity: Forward   

Description:

Activity: Approved

Description: Provisional Certificate has been issued  View Prov Certificate |

Activity: Approve

Description:  Uploaded Certificate |

 

714

https://ukocmms.nic.in/applicationProcessingDetails/downLoadingCertificateProv/2672936
https://ukocmms.nic.in/applicationProcessingDetails/downLoadingCertificateProv/2672936
https://ukocmms.nic.in/applicationProcessingDetails/downLoadingCertificateProv/2672936
https://ukocmms.nic.in/applicationProcessingDetails/downLoadingCertificateNew/2672936


715



716



717



718



719



720



721



722



723



724



725



726



727



728



729



6/6/22, 10:27 PM efc51321-f3d8-4f47-aa50-f93a6d4693e6.jpg

https://mail.google.com/mail/u/0/#inbox?projector=1 1/1

730



6/6/22, 10:28 PM a167c337-dabd-44de-9caa-8996eb253d1d.jpg

https://mail.google.com/mail/u/0/#inbox?projector=1 1/1

731



6/6/22, 10:28 PM 2bfa9ac3-ab1a-41d2-8fbc-c3906784f230.jpeg

https://mail.google.com/mail/u/0/#inbox?projector=1 1/1

732



733

Annexure No. 2



734



735



736



737

Annexure No. 3


